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of the Joint Commuttee on the Bill
further ¥ athehd the Cotianié
A&: vlsg% the, Securities Comtracts
on) Act, 1956 and the
Monopo ies and Restrictive Trade
Praictices Act, 198D.”

The motion was adopted
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(j) INJUSTICE 1IN ACQUIBITION OF
AGRICULTURAL LaANDS BY BHILAI STEEL
PLANT
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MR, SPEAKER: Shri Shyamnandan
Mishra.

(Interruptions.)

MR, SPEAKER: Order please. I
have called Shri Shyamnandan
Mishra,

(Interruptions.)

(1i) SeErioUs FOOD SITUATION IN
KERALA

SHRI SHYAMNANDAN MISHRA
(Begusarai): I have to bring to your
notice the extremely ecritical food
situation in Kerala, Here ] have goi a
sample of the food that is supplied
They supply such a misreable quantity
the people per head that even an in-
fant cannot subsist on this. It is
only a morsel of food. About 80 per-
sons including women and important
public workers, AICC Members, PCC,
DCC Members have come from Kerala
and were proceeding to Pariiament
House to present a Memoranaum to
you and the Prime Minister and the
Chairman of the other House. They
have been arrested this morning, with
Shri Mahavir Tyagi, who is the
leader of our party in the other House
and one of the senior leaders in the
country, Some urgent steps should
be taken immediately to resiore the
cut in ration in Kerala. They are
gelting reduced supply. It has been
reduced by fifty per cent, and the
Centre is not meeting its obligation 1o
the State. The situation would go
out of hand and people would really
face starvation. Many persons have
died as a result of exhaustion I have
got the sample, Can anybody say
that this is adequate? (Interruptions)
I request the Government to take
immediate action in the matter.
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, SHRI DINEN BHATTACHARYYA
(Serampore): Vesterday, I was try-
ing to draw your attention to a'low
me to arise this imatter ahout the
acute food siluation in Kertla where
“the trains have been siopped; students
arc not going to schools, It is strange
that when this js the situation there.
no step is taken by the Centre at
least to see that the minimum food
requircment is sent from the Centre
so that this situation mght get chang-
ed.

The Minister for food and Agricul-
ture is here, He must make a state-
ment on this. In Delhi many people
have been arrested, (sgaugrw )

qoIN WA FF AS AE7 ARGH
g S &, @ F A gArE A
T & AT FE e e g7 oY agr
oy &1 (emawm)

SHRI SHYAMNANDAN MISHRA:
The Food Minister is here. Why have
the people who have come here in
search of food from Kerala been arres-
ted? (Interruptions).

MR, SPEAKER: I allowed Shri
Mishra and even Shri Bhattacharyya.
What do you want to say, Mr. Limaye?

SHRI K, S, CHAVDA (Patan): This
is not complete, Many people includ-
ing some women have ben arrested.
So, the Minister must say something
with regard to this, Even Shri Tya-
giji has been arrested,

WA WEET  TF qTE W A
uq 7eq ¢ o & v falres § <o
23 & fag 7§ W7 TAX ATH HT AT
d58 @t € a v @ qwwy &

SHRI SHYAMNANDAN MISHRA:
Why have they arrested those who

have come from Kerala in search of
food?

MR, SPEAKER: Would you like to
make a statement now or later?



